FORM A
PUBLIC ANNOUNCEMENT
(Undc1 Regulation 6 of the Insolvency and Bankruptey Board of India (Insolvency Resolution
Process for Corpoiate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CRED' ORS QFJOSAN FOODS PRIVATE LIMITED

RELEVAN rARTICULARS

Naic of coiporate debtor

M/s JOSAN FOODS PRIVATE
LIMITED

2. | Date of incorporation of corporate deblor 08.02.2000
3. | Authority under which corporate debtor is | ROC — Chandigarh
incorporated / registered
4. | Corporate Idemity No. / Limited Liability | U15142PB2000PTC023351
Identification No, of corporate debtol
5 Addiess  of the regisicred office and | Registered Office :
principal office (if any) of corporate debtor | Gumani Wala Road, Jalalabad, Distt
Fazlika, Punjab — 152024
6. | Insolvency commencement date in respect | 20.07.2023
ol corporale deblor
7. | Esumated date of closwme of insolvency | 16.01.2024
resolution process
8 Name and vegistration number of the | Mr. Harsh Gag
insolvency professional acting as mterim | IBBI/IPA-001/IP-P00243/2017-
resolution professional 2018/10472
9. | Address and e-mail of the interim resolution | Address:Room No 14, Punjab &
professional, as registered with the Board [Taryana [ligh Court, Chandigarh -
160001
E-Mail Id: harsh.gag8l@gmail com
10 | Address and c-mail to be wused for [ Address:II. No 170, Scctor 21 - A,
correspondence with the interim resolution | Chandigarh - 160022
professional E-Mail Id:
ip.josanfoods@gmail.com
11. { Last date for subnussion of claims 03.08.2023
12 | Classes of creditors, if any, under clause (b) | Not Applicable
of sub-scction (6A) of scction 21,
ascertamned by the inlerim  resolution
prolessional
13, [ Names of Insolvency  Profcssionals | Not Applicable
identified to act  as  Authorised
Remesentative of creditors in a class (Three
names {or cach class)
14, (a) Relevant Forms and Web

(b) Detauls of authorized representatjves
arc available at: '

link:htips:/Abbi.gov.n/home/download
5
Not Applicable

Notice 1s hereby given that the Natienal Company Law Tribunal, Chandigarh Bench, has ordered
the commencement of a corporate inselvency resolution process of the Josan Foods Pvt. Ltd.on
20 07.2023

lhe cicditors of Josan IFoods Private Limitedare hereby called upon to submnt their claims with
proof on or before 03.08.2023 to the Interum Resolution Professional at the address mentioned
against entry No 10.

The {inancial creditors shall submit their claims with proof by clectronic means along with hard
copies. All other ciedrtors may submit the claims with prool m person, by post or by electhionic
meats.

Submussion of [alse or mislcading prools of clmm shall atiract penaltics as per the provisions of
IBC, 2016.

Name and Signatwe ol Interim Resolution Professional

Dated: 22.07.2023
Place. Chandigaih
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r.mmwmmdhg Bid: 24.07 2023 for each
| Deadiine for submission of Bid: 02.08.2023 for each

THE TRIBLNE 75 .67. 2023

The bidders are advised to note other detalls of tenders from the department
weabsite www.hptender.gov.in
The Executive Engineer reserves the right to acceptireject any tender/ application
or all tenders without assigning any reason.
On behalf of Governor of Himachal Pradesh
Sd/- Executive Engineer,
Shimla Division No. |, HPPWD Shimla-3, H.P.
No, -5D--CB-Tender/2023-2024-8006-36 Dated: 21.07.2023 DPR/HP/1755

FORM A
PUBLIC ANNOUNCEMENT

F (Under-Regulation & of the Insolvency and Bankrupicy Board of India (Insolvency
Resolution Process for Corparate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF JOSAN FOODS PRIVATE LIMITED

RELEVANT PARTICULARS

uatlon Indri, Kamal and thecourtof anAddmonal Ses-
Gharaunda SDMs are work- sions Judge (ASJ) in Kuruk-
ing in coordination with irri-  shetra by persons claiming to
gation and other depart- be staffers of two Union min-

isters and seeking a long
adjournment in a cheque-
bounce case has come tolight.
The attempts have been

ments. A WhatsApp group
has been created to share
information,” said the

Deputy Commissioner.
OFFICE OF THE DIRECTOR-CUM-PRINGIPAL ;
Atal Bihari Vajpayee Govt. Institute
of Engineering & Technology

Pragatinagar, Kotkhal, District-Shimla — 171202 (H.P.)

Phone: 01783-253018, Fax: 253919, Emall Id: director.abviigmail.com Website: www.abvgietorg.in

1. | Name of corporate debtor M/s JOSAN FOODS PRIVATE LIMITED| |No. ABVGIET/Store/B.Tech/Public Auction/2023-1503 Dated: 20.7.2023
2. | Date of incorporation of corporate debtor [08.02.2000 AUCTION NOTICE _
3. | Auth :”Y under which corporate £ mmﬁ!peen Auction of unserviceable I_Irun Crap iappr.oilmata“y'?.ﬁg Tonf weclghr an::! CGl Sheels
debor is incorporated / registered REG s Chmsigun TR AN I G, e gy B
- b tahith ntsres iddar he store on any working da n 21.07.2023 to 05.08.2023.
" |cm°'nww‘mme£:w;;m§g:ﬁm U15142PB2000PTC023351 TR o tbmerblcy ol gty bbbl e Lol b
' : Sdf- Dirucl.oﬁPnnt:lpal
5. | Address of the registered office and Registered Office: Gumani Wala Road, Atal Bihari Vajpayee Govt. Institute of Tachnology
principal office (if any) of corporate debtor | Jalalabad, Distt. Fazlika, Punjab-152024 | |opriP/730 Pragatinagar, Distt. Shimia, H P. - 171202.
B. | Insolvency commencement date in
respect of corporate debtor 20.07.2023 l F FUIIEST nEPlITH“T
: T
7. [ ;';‘g;‘fm ofinsolvency |16.01.2024 INTEGRATED DEVELOPMENT PROJECT [IDP) ©
8. [Name and registration number of the Mr. Harsh Garg For
insolvency professional acting as interim | |BBYIPA-001/IP-P00243/2017-2018/10472 | | Source Sustainability And Climate Resilient Rain-fed Agricuiture
resolution professional Forest Road, Solan-173212
9. |Address and e-mail of the interim resolution | Address: Room No. 14, Punjab & Haryana 01792-223043 (0), 01792-223004 email- idpsolan@gmail.com.
| professional, as registered with the Board | High Court, Chandigarh - 160001 Himachal Pradesh Integrated Development Project, Solan intends to
E-Mail Id: harsh.garg81@gmail.com require the services for empanelment of Architects and Civil Engineers.
10.| Address and e-mail to be used for Address: H. No. 170, Sector 21 - A, PDetailed terms & conditions with respect to are given on the website
correspondence with the interim Chandigarh - 160022 ’ www.hpidp.org in "Advertisement" tab, Interested candidates/firm may
resolution professional E-Mail Id: ip josanfoods@gmail.com apply up to 31.07.2023.
11.| Last date for submission of dJaims 03.08.2023 Sd/- Executive Director
12.| Classes of creditors, if any, under clause (b) IDP, Solan.
e el et [Nt Appicatie ST Forest Road Solan -HP-173212
13, Names of Insolvency Professionals identified to !
e e s auadia._| Not Applicable ; HIMACHAL PRADESH
2] Relevant Foms and Wb Tk PUBLIC WORKS DEPARTMENT
(b) Details of authorized representatives | hitps://ibbi.gov.in‘home/downloads e-Procurement Notice
are available at: Not Applicable INVITATION FOR BIDS (IFB)
The Executive Engineer, Shimla, Division No. |, HPPWD, Shimla-3, H.P on behalf of

Notice is hereby given that the National Company Law Tribunal, Chandigarh Bench, has
ordered the commencement of a corporate insolvency resolution process of the Josan
Foods Pvt. Ltd. on 20,07.2023.

The creditors of Josan Foods Private Limited are hereby called upon to submit their
claims with proof on or before 03.08.2023 to the Interim Resolution Professional at the
address mentioned agalnstentry No. 10.

The financial creditors shall submit their claims with proof by electronic means along with
hard copies, All other creditors may submit the claims with proof in person, by post or by
slectronic means.

Submission of false or misleading proofs of claim shall attract penalties as per the
provisions of IBC, 2018.

Dated: 22.07.2023 Name and Signature of Interim Resolution Professional:

Place: Chandigarh Mr. Harsh Garg

CHANDIGARH - 160022 Ph.:

ANNEXURE-E
LE NOTICE FOR SALE

0172-5009882,
E-MAIL: sectoc@bankofbaroda.com

APPENDIX-IV-A [SEE PROVISO TO RULE 6(2) & 8(8)]

Gavernor of H.P invites the Percentage rate bids, in electronic tendering system from the
eligible class of contraciors registered with HF'F’WD for the works as detauad in the table.

Sr. Name of Work Es d|S g date E
Ne. Cost. for dmlo Maonay
ading Bid
R/O & R/D on Dubloo to Lakhot road km. 0/00 to| 36688478 | 22-07-2023 | 74000/
5/760 (SH:- C/O Riwall at Rd. 5/075 to 0/105), = W

[Deadline for submission of Bid: 31-07-2023

Time Allowed: 60 days
The bidders are advised to note other detalls of tenders from the depariment
i .hptender.gov.in
Utive Engineer reserves the right to accept/reject any lender/application or
ers without assigning any reason.

On behalf of Governor of Himachal Pradesh

Sd/- Executive Engineer, Shimla Division No. |, HP PWD Shimla-3 H.P.

No. PW-SD-I-CB-Tender/2023-2024-7778-7813 Dated: 20.7.23 ppryp/1741

E-AUCTION
| SALE NOTICE

SCAN HERE

For detailed terms & conditions

PERTIES

E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets
and Enforcement of Security Interest Act, 2002 read with proviso to Rule 6(2) & 8(6) of the Security Interest (Enforcement) Rules, 2002.
Notice is hereby given to the public in general and in particular to the Borrower(s), Mortgagor(s) and Guarantor(s) that the below described
Immovable property mortgaged / charged to the Secured Creditor, Possession of which has been taken by the Authorised Officer of Bank of
Baroda, Secured Creditor, will be sold on "AS 1S WHERE 15", "AS IS WHAT IS" and "WHATEVER THERE IS BASIS" for recovery of dues in
below mentioned account/s. The details of Borrower(s) / Mortgagor(s) / Guarantor(s) / Secured Assets(s) / Dues / Reserve Price / E-Auction Date
& Time, EMD and Bid Increase Amount are mentioned below:-

& Address of Reserve Price |  Status of

Guarantor(s):- Mr. Yogesh
Kumar Garg, Mr. Arun Kumar
Aggarwal, Mrs. Rita Garg, Rlo
#1517, Sector 21, Panchkula,
Haryana - 134109. Mr. Kunal
Goyal and Mr. Plyush Goyal, Rio
#378, Sector 30, Chanmgarh

160030,

CONTAC

cEba e
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= mmmwﬂmﬁﬁmﬂmmmmwmm + MODE OF PAYMENT OF EIIII; NEFT
Fordetalled terms and conditions of sale, please refer to the link provided in

: Description of the Movable / g R : | Property
Mortg iuorl"s?lmlb,& Immo Pro Total Dues | Djéiﬁtil—::; i Bi I|0r| Iil‘lbﬁel tion Date
o encumbr: id Increase Fihad & Time
| Amount Physical)
Borrower(s):- M/s Sahara|Residential Plot (in 2 Portion) Situated at 11.08.2023 Rs. 71,58,942/- PHYSICAL 04,08,2023
Poultry Farm, Village Bharelli,| Gali No. 3, Guru Gobind Singh Nagar,| 7,02, 3539311 as| from 2:00 P.M. Rs. 7,15,804/- | POSSESSION from
P.0. Barwala, District Panchkula, | New Court Road, Mansa, District Mansa,| o, 24.05.2022 to 06:00 P.M. Rs. 1,00,000/- 02:00 P.M. to
Haryana - 134118. Partner(s) &|Punjab measuring 3 Kanal 15.5 Marla in 04:00 P.M.

total and compromised of: 1. 3 Kanal 4.66 plus unapplied intt. & other charges - recoveries

Marla Mustil Killa No. 112//16Min (3-4.66) Khewat and Khata No. 751/2071, 2. 10.84 Marla Killa No. 112//26 Min (0-3.66) 15 Min (0-7.18)
Khewat and Khata No. 751/2068 and 2070. As per Jamabandhi for the year 2008-09 of Mansa Kalan and standing in the name of Mr. Yogesh
Kumar Garg as per Sale Deed No. 5604 dated 26.11.2010 registered in the office of Sub-Regisirar Mansa (Mutation No. 40883} and
bounded as under - Portion 1:- On the North by: Road width 3 Karam side 31 Feet 4 inch; On the South by; Plot side 31 Feet 4 Inch; On
the East by: Anish Munish side 102 Feet; On the West by: Satish Kumar etc. side 102 Feel. Portion 2:- On the North by: Side 89 Feet 7
Inch; On the South by: Unknown Side 89 Feet 7 Inch; On the East by: Harparshad Mitial side 192 Feet; On the West by: Shashi Bala elc.
Side 192 Feet (Latest Khewat and Khata No. 886/2221 and 2223 and 2224 as per Jamabandhi for the year 2017-18),

PERSON AND CONTACT NUMBER: AUTHORISED OFFICER, M.: 8558846410, 9996425099
= LAST DAYE OF SUBMISSION OF EMD: 10.08.2023 BY 5:00 PM.. T

s://www.bank nf ; htps:/fibapl.in
MAY BE TREATED AS STATUTORY 15 DAYS SALE NOTICE UNDER THE SARFAESI'ACT 2002

Date: 21.07.2023

Place: Chandigarh AUTHORISED OFFICER
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(Affiliated with LK.G. Punjab Technical University)
GOVT. COLLEGE
ADMISSION NOTICE 2023-2024

PUNJABI
STENO

® Duration: 1 Year
® Duration: 1 Year
® Eligibility: Graduation | | ¢ gyqibility: Graduation

BASIC
COMPUTER

® Duration: 3 Years
® Eligibility: 10+2 in
any Stream

AreaT Afsat/U9T Heedt an/ M At W3 A5eS J6IY IJar
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ADMISSION HELPLINE

© puration: 3 Months
& Eligibility: 10th
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